dl TEM NO Mt C COURT NO. 1 SECTI ON X'V

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

l.A No. /08 in CVIL APPEAL NQ(s). 642 OF 2003

HANS RAJ BANGA Appel I ant (s)
VERSUS

RAM CHANDER AGGARWAL Respondent ( s)

(for directions)

Dat e: 09/09/2008 This Appln. was nentioned today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTICE J.M PANCHAL

For Appellant(s) M . Seeraj Bagga, Adv.(Mentioned by)
Ms. Sureshta Bagga, Adv.

For Respondent (s) M. Ghan Shyam Vasi sht, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

List after two weeks.

(G V. Ranana) (Veera Vernm)
Court Master Court Master
(Mentioned slip encl osed)



